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he may apply depending on his age, edu-

cational qualifications and experience.

Candidates who are interviewed will be

expected to keep in touch with periodical

advertisements issQW-4jy the Commission

and to address a communication to the

Commission whenever they come across a

post for which they would like to be

considered ; and they will be considered for

such posts on the basis of the assessment made

during the interview held abroad, their

suitability being assessed along with that of
other candidates who may be interviewed in

India for those posts. The emoluments that wil'

be allowed to candidates who may be selected

for appointment on the results of the

interviews abroad will depend on the scale of
pay of the post for which they may be found

suitable. The number of candidates who have

applied in response to the Scheme is 655.
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-(m[PENSION TO RANI LAKSHMI OF NANAKORI
ISLAND]

861. SHRI N1IRANJAN VARMA : "Will the
Minister of HOME AFFAIRS be pleased to
state the amount of pe-sion, allowances and
other amenities provided by the Government of
India to Rani Lakshmi of Nanakori Island in
Andaman-Nicobar Islands ?]
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t{THE MINIS! ER OF SIAIE IN SHE
MINIS'iRY OF HOME AFFAIRS (SHRI
\IDYA CHARAN SHUKLA): Rani Lakshmi,
the Chief Tribal Headman of Nancowrie
group of islands, is not paid any pension by
the Government of India.

She has been nominated as one of the
members of the Chief Commissioner's
Advisory Committee for the Andaman and
Nicobar Islands and is entitled to travelling
allowance and daily allowance for attending
the meetings of the committee, as admissible
under the rules].

DEVELOPMENT OF  TOURISM IN UTTAR

PRADESH

862. SHRIMATI SARLA BHADAU-RI :
Will the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) the total amount allotted to Uttar
Pradesh for the development of tourism in that
State during the Fourth Five Year Plan period ;
and

(b) the details
respect thereof ?

of the programmes in

THE MINISTER OF TOURISM AND
CIVIL AVTATON (DR. KA-
RAN SINGH) : (a) and (b) The pattern
adopted in the earlier plans was that certain
schemes in regard to tourism were
implemented entirely by tbe Centre, others
entirely by the States and a third category
jointly by the State and the Centre. It has now
been decided that schemes will be taken up
either by the Centre or by the State, and that
the third category of joint schemes will be
abandoned. Certain proposals for Central
Schemes spread all over the country are under
consideration for inclusion in the Fourth Plan.
Similarly, certain schemes suggested by the
State Government of Uttar Pradesh are also
being considered by the State Government
directly in consultation with the Planning
Commission. As these consultations are still in
progress no definite indication is yet possible
of the schemes in Uttar Pradesh which are
likely to be implemented during the Fourth
Plan period either by the State Government or
by the Centre.
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